ITEM NO.2 COURT NO.9 SECTION XI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

PETITION(S) FOR SPECIAL LEAVE TO APPEAL (C) NO(S). 16969/2023

(Arising out of impugned final judgment and order dated 20-04-2023
in SPLAD No. 202/2023 passed by the High Court Of Judicature At
Allahabad, Lucknow Bench)

U. P. STATE BRIDGE CORPORATION LIMITED & ANR. PETITIONER(S)
VERSUS
SARVESH RESPONDENT (S)

( IA No. 189751/2023 - APPLICATION FOR VACATION OF INTERIM ORDER
IA No. 136029/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Date : 30-07-2024 This petition was called on for hearing today.

CORAM
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MR. JUSTICE SANDEEP MEHTA

For Petitioner(s) Mr. Divyanshu Sahay, Adv.
Ms. Shradha Narayan, AOR
Mr. Akshay Sahay, Adv.

For Respondent(s) Mr. Dinesh Kumar Tripathi, Adv.
Mr. Satyajeet Kumar, AOR

UPON hearing the counsel the court made the following
ORDER

1. Learned counsel for the petitioners states that there has been an
emergency in his family due to which he has been caught up and could
not prepare the matter.

2. At his request, list on 10" September, 2024 at the top of the

Board.
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